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ARBI TRATI ON PETI TI ON NO. 18 OF 2010

M S REVA ELECTRI C CAR CO. P. LTD. Petitioner(s)
VERSUS

M S GREEN MOBI L Respondent ( s)

Date: 27/09/2011 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE SURI NDER SI NGH NI JJAR

P.s. Narasinmha, Sr. Adv.
Vyapak Desai, Adv.
P.V. Di nesh, AOR
Cherri e Al exander, Adv.

For Petitioner(s)

Tasneem Ahamadi, Adv.
Sudhir Kumar Gupta, AOR
Mani sh GQupta, Adv.

For Respondent (s)
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UPON hearing counsel the Court nmade the foll ow ng
ORDER

Heari ng concl uded.

Order reserved.

(Chetan Kunmar) (Jugi nder Kaur)
Court Master Assi stant Regi strar
Books referred in the Court:

1, 2009 (1) SCC 267

2. 2009 (2) SCC 600



